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(c) when and how many bicycles
will be supplied to the U.S.A.?

THF DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A, C. GEORGE) (a) to (c): Ne agree.
ment has been signed between Gov-
ernment of India and U.S.A. for
supply of Indian bicycles to U.S.A.
However, scme Indian cycle manufac-
turers have secured orders from U.S.
firms for supply of 240,000 nos. of
Racing Models of bicycles fitted with
3 ;peed hutis for delivery by March,
1974,

————

12.00 krs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Power Crisis N Devur

SHRI S, M. BANERJEE (KANPUR):
Sir, I call the attention of the Minis-
ter of Irrigalion and Power to the fol-
fowing matter of urgent public impor-
tance and I request that he may make
a statement thereon:—

“Power crisis jn Delhi.”

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): The
total installed generating capacity in-
cluding diexel power in Delhi is 270
MW, after leduction of the capacity
of one machine of 625 MW the power
from which 15 earmarked for Haryana
as it was firianced by Haryana and
after making allowance for the loss in
performance of the very old machines.
DES"J g«'s zlso 80 MW of power from
Bhakr, as its entitllement. Thus the
tota) availakility for Delhi is 350 MW,
while the p-esent peak load is about
250 MW. Th: peak load this year var-
jed from 280 MW in the month of
March to 3(5 MW in the months of
January anil June. ¥urther, power
demasnd ™ velhi is growing at a
rate of aboit 12 per cent per year.
In this situstion, supply and demand
are close to each other and there is
hardly any standby for maintenance
and repair,

During the power shortage period
from October 1972 to middle of May
1073, Delhi Yower System was running
40 its full capacity and this ensabled
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supply of surplus power to Haryana
and to a limited extent to U.P.

The present crisis started on the 10th
August and lasted till 14th August.
During this period the power supply
from ‘C’ Station varied between Nil
and 45 MW.

Three machines were re-started on
14th morning and full supply of power
was testored in the city by evening.
Trcre was no shedding of load there-
after, Now all the four machines of
‘C’ Station are running and generating
adequate power which, together with
the Bhakra supply are meeting the
city needs besides exporting 40 to 60
MW of power to U.P where there
is atvte pewer shortage.

The House woulg hike {0 know the
circumstances under which the power
supply from ‘C’ Station was interrup-
ted affecting more than a third of the
city from 10th to 13th August, It is a
regretable fact that there have been
differenceg between the then General
Manager, Technical staff and Electri-
city workers. The first manifestation
of this wus on 24th April. Since then
a few incidents occurred now and then
bringing to the surface the differences,

Sivashankar’s Committee recom-
mended increase of salaries for En-
gineers and Supervisory staff and this
was accepted by the concerned autho-
rities, Meanwhile electricity workers
wanted that their scales of pay also
should be increased. The grievances
of electricity workers were brought
to the notice of the Home Minister
and this matter wag settled satisfac-
torily. Differences arose between the
General Manager and technical staff
with regard to the Shivashankar’s
recommendations and they gave a
notice or' the 8th August intimating
that they weuld resort to direct action
from the midnight of 10th August.
This brought about a tense situation
in which all the personnel working
in the power station were highly
agitated resulting in distraction from
the performance of the normal duty.
Machines in the Power Station ‘C
came to a complete halt on the 13th
evening,
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A question has been raised whether
the shut desn of the machines was
the result of any sabotage. The Delhi
Electric Supply Committee have re-
quested the Lt Governor to appoint
@ high powered Committee to enquire
into the causes of breakdown of the
generating units and connected mat-
ters including the lapses, if any, on
the part of the personnel of the Un-
dertaking cuntributing to the break-
down. We chould await their report.
However, olie important reason that
contributed to shut down wag the
loss of vacurm in the condensers due
to deposition of silt and debris carried
by the cooling water. Yamuna River,
which supplies cooling water, not
only has been in floods carrying
heavy silt but also conveys the debris
ang sullage waters from city drainage
falling, into the river upstream of in-
take headworks. This necessitates
cleaning the condensers every few
hours instead of days or even weeks
during other periods and when this
was not timely attended to due to
distraction of the workers, the ma-
chines perforce stopped working.

Deputy Minister, Chairman of Delhi
Electric Supply Undertaking and my-
self had discussions on 13th evening
about the serious situation and them
we met the Home Minister, who very
kindly intervened and discussed the
matter in all its aspects with the elec.
tricity workers and technical gtaff
Thix resulted in an understanding. From
14th August, ali the electricity em-
p}pyees are working wholeheartedly,
thereby restoring adegquste power

SHRI S. M. BANERJEE: You must
bowe 'ewperienced this power crisis
when there was no electricity in your
house. 1 am sure every one of us had
a taste of it, at least for one hour or
twoe hours. The majority of the peo-
ple’ of Delhi suffered for 24 hours, and
48 hours in certain cases, Not a drop
of water and no sight of electricity.
This is a gad commentary on the work-
ing of this partieular organisation cal-
led DESU.
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I do not know if there is something
basically wrong with this DESU or
with the Minister. I have got high re-
garg for Dr. K. L. Rao, who is fully
efficient in his own job, who is fully
qualified, At the same time, he thinks
that he is more qualified than he
able to manege the whole thing.
may be very efficient, be may be
very practical person also, But w)
Is needed is a proper person to mana
ge the whole affairs. When there is
power crisis throughout the country..
all the States were affectag by it—
Delhi was out of it. But Delhi was
plunged in darkness on that day. I
know, I was just in Connaught Place.
{ saw shrieking girls coming out of
restaurants because there wag dark-
ness, There was no power. No taxi-
wala no scooterwala would take them
home. No warming was given to the
people of Delhi, Nothing of that sort,
There was no power, no water for &
whole day. Probably, Rashtrapati
Bhavan and the Prime Minister’s house
and perhaps the houses of Ministers
of Cabwnet rank did not suffer, and
they might have been having electri-
city and water,

So, I want to know from the hon.
Minister, when the entire discontent
was known and was brewing for some
time past about the engineers and
other employees, what he was doing.
Wihet was the Chairman of DESU
doing? It was said that the trouble
arcse over the non-implementation of
a committee's report which was called
Shivasanker committee, Its recommen-
dutions were not implemented. There
wery differences between the General
Manager and the technical staff and
ultimately, they gave a notice of 12
hours or 24 hourg on 9th August 1973
and they resorted to direct action. I

B, Bg

do not for one moement support such
direct action undextaken - atier 2%
hours, Proper notice should be given.
But in this particular case they Pw-
tiently waited for so many days, and
umil the Minister intervened and un-
til he had a talk with them efd uniil
Mr.ﬁmsmphrmtsﬂikawcm
ifito the pleture this matter was Abt

;
g
g
:
§
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tive, the Akhil Bharat Vidyuth Maha-
sangh is here and they are having
discussions with the hon, Minister at
6 pm. on the guestion of having a
need-based minimum wage for elec-
tricity workers throughout the coun-
try. But why was no action taken be-
forehand? I want a clearcut answer
from the hon. Minister,

Again, it has been stated that the
questoin has been raised whether the
shut-down of the machines was due
to sabotage. This story of sabotage
was repeated earlier also and several
engineerg and workers were arrested
and there was almost termunation of
their service, but ulpimately it was
found that the charges against them
were false. I do not know whether
any Indian citizen would sabotage a
power house, These engineers do not
belong to Black September organisa-
tion, They will never do 1it. It is all
a guestion of not understanding thear
problems, not talking to them before-
hand. The Minister goes and spends
hours and hours. It 1s surprising, The
Chairman of the DESU is equally res-
ponsible. The overall responsibility
must be his, What was he doing? Why
ig no action taken against him? It
it is a guestion of sabotage, this must
have come from the top, The other
day we discussed the gquestion of
power shortage. Assurances were
given in this House that steps will be
taken to see that the power crisis is
over. We were told more units wilf
be installed, What happened 1n Guja-~
rat, what happened in Porbandar?
The Thermal plant worth Rs, 9 crores
was gold to the Birlas at a cost of Rs
2.75 crores, This was done in the pre.
sence of Dr. Rao, If this is the way of
doing things, those who offer the
lowest tender must be given charge of
this Government. Why was this power
station given to the Birlas, Sir? I was
told that the engineers wanteg to
meet he Chairman, it was refused;
they wanted to meet the G, M. It was
refused, ] want to know as to why the
Shiv Shenkar Committee report has
not been implemented. The Commit-
tee made certain recommendations and
1507 L8 —7
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they were accepted by the Govern-
ment. But why have they not been
implemented? I would like to have a
reply from the hon, Miniser about this,
Is he ready to meet the representatives
of the All India Organisation and de-
vise methods whereby minimum wage
could be fixed which will give them
satisfaction? It has been stated that
the Lijeut. Governor has been asked
to appoint a commission. I request that
a Committee of the House should be
appointed to go into this question, 1
don’t mean the entire country, but for
Deihi, I understand, we can go into
it and there are many technicians here
and many architects too, who are
able people here in this House, who
can possibly go into this question.
What is he going to do in the case
of UUP. which is under President’s
rule? I would Lke him to take a
broad view of things, He should take
necessary action against the Chairman
and high officials, so that the confi-
dence may be restored among the
people in the State, About Delhi, 1
would like to say this. It has suffered
more. The people here were agitated.
Even the Members hud to suffer for
four hours or so because of water and
power failure, I shoulq say that for
48 hours they suffered.

1, would say that nobody is going
to forgive us if this thing persists next
time, When there was no power for
the residents here why should the
P.M's house and Rashtrapathi Bhavan
have the power? In the capital it has
happened. What has happened to the

capital may as well happen to the
whole country.

I want a reply from the hon, Minis-
ter to all my questions,

DR, K. L. RAO: Sir, with regard
to Sivasankar Committee, I would
say that this Commitiee wag appoin-
ted at the request of the Delhi Elec-
tric Supply Committee in January
1971. They have submitted their final
Report in January 1973, Then, it was
passed on to the Delhi Electric Sup~
ply Committee for taking necessary
action. Then, it had to be processed by
them, and later on the Municiap] Cor.
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poration, when it went to them, want.-
ed that should be translated into
Hindi before they coulq consider +he
matter. Like that, one month was last.
Anyway, at the same time, the report
was finally accepted and when it came
to the question of payment, there was
a difference of opinion between the
General Manager and the working
staff. When the payments were not
made, then the trouble started. We
have got to Cooperate in the manage-
ment of the generation of electricity
which is a very delicate matter in
which anybody can do any harm
within a short time, In Delhi, I have
studied the matter very closely—1I
should not express my opinion very
fully on this because a Committee has
been appointed. All the same I must
press my opinion; there was no ques~
tion of any sabotage. What happencd
1s this, These machineg are very sensi-
tive, For example there 1s a condenser
which gets the deposit of silt from
the cooling, water as it is taken from
the river directly. In this process some
mud gets deposited in the condenser
and as a resul{ the machine stops
functioning. As given in the stutement,
in the flood season, then water js not
clear, this is happemng. Every jycar
this is happening. The people there
clear this up by opening uyp the con-
denser They do this evcry few hownrs,
This time it happened becausc the
people were not there to attend to
this. Therefore, the condenser got all
the clogged maitter and as a result
the machine stopped. That 1s how
this has happencd. I can even now
take the hon, Members to the place
if they want to see 1t. You will find
that even to-day the people there
clear the condenser every few hours.
First they shut down the condenser
and take out the clogged material
In tHese lhrce or four days, there were
no people, 1t was not attended to.
As a result the condenser got clogged.
This was my opinion. Anyway the
Committee appointed for the purpose
will be looking into this,

The hon Member has put some more
questions. T want to submit one thing,
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On the generation side~-this iz a
specialised sort of operation though
it may not be highly specialised—
some people are to be trained just
like the driver of a rar who must have
experience to do the driving of a
car——the pcople should have some
experience to do it. A few people on
the generation side can hold the whole
society to ransom 1 have been think-
ing of undertaking a scheme by which
we shoulq be able to overcome the
difficulties, Operators must do the
work faithfully on the generation
side on all occassions,

SIIRI S. M. BANERJEE: Sir, he
has not replied as to whether he is
convening a meeling of the All India
Organisation to discusg the question
of scales I repeated this question
twice,

DR K. L. RAO' There is 3 meeting
to-day of nail the organisations not
only the All India Federation ig called
but all the other organisations too
have been called—and actually the
Lahour Minister is meeting them and
they are coing to discuss the wages
of various categories of the people.

SHRI VASANT SATHE (Akola):
This 18 not the first ume that this
question of failwre of Delln’s power
supply has come up, Last year also
when a similar thing occurred, the
Minister was at pains to explain the
technical difficultios that were there.
He said then that they were doing
thei; best to see that adequate arran-
rements were made to gee that this
did not recur. This year again when
the whole city was plunged into dark-
ness and the matter yas first raised
in the other House—1 will not quote
what took place there but a report
has uppeured in the newspaperg--the
hon, Minister was at pains to defend
them and say that this was not a
case of sabotage. Now, sabotage does
not mean only somebody going and
puiting a spanner into the machine,
It norma] working which requires the
cleaning of condensers is also not at-
tended to by those whose duty it is
fo aftend to it, it iz nothing less than
sabotage. What other word can you
use for it?
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SHRI PILOO MODY
Dereliction of duty.

SIIR] VASANT SATHE; That is
also part of sabotage.

(Gedhra):

Tecanjcully you may say that some-
body gomng out and picking out a
fishpiae from the railway track is an
act of saboiage. But when a train is
moving and you jump off the train and
do noi mind your duty, do you say
it is not sabotage? Do not draw such
thin lines,

SHRI ATAL BIHARI VAJPAYEE:
(Gwalior): That will be suicide,

SHRI PILOO MODY: 1f you do it,
it will be murder.

SHRI VASANT SATHE: Therefore,
he was at pains to explain that it was
an act of God, force majeure, silt
caume up and clogged the machine. It
18 not a case of silt. Do not cover
up the guilt of some of your officers
by this story of silt.

Ultimatelv, the matter went to the
Home Miumter. First, when it came
up, the hon Minister stated that his
Ministry had nothing to do with it
and it concerned only the Home
Ministry, It is stated in the report
Shri Rao disowned responsibility for
the power crisis; he pointed out that
the power houwse was run by DESU
and the Home Ministry was concerned
with it; the Irrigation and Power Min-
istry only tendered technical advice'.
Ultimately. you went to the Home
Minister in this crisis and askeq him
to intervene. He intervened gnd that
1s how a settlement was brought
about. My question is why was f
not done before? Why do you pass the
buck on, the responsiility from one
Ministry to another thus holding the
entire city and its people to ransom.
as it were Have you calculated the
damage done by the Joss of
water aupply and electric supply to
Hospitals and to all other places? 1Is
this a matter to be taken lightly?
When you got the notice on the 8th
August, why wasg it not possible for
you and the Home Ministry to sort
it out with the technical officers or
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supervigors and settle it? If the Siva-
sankar Committee had recommended
an improvement of 60 per cent and it
the workers have got the benett and
the engineers and officers did not get
it, how do you-blame the engineers?
They had patiently waited in the
hope that justice would be done to
them. Now you have tried to d&o
something.

In the matter of train scrvices, we
saw the uinep day the suine sort of
attitude, ‘Lhus 18 somethung basically
wiong: why do you aliow a matter
10 be precipitated and then hang on
and drag on with negouations and
setile the matter by domng somethang
which you could have done right at
the beginning?

Theretore, I ask: how are you going
to find a permanent soluuon to this?
By having a dialogue between you
and the officers, by creating a sense
of confidence and not a crisis of con-
fidence which exists today What
steps are you going io take now?
There 1s already a report ‘Another
Power Crisis Lakely in the Capital’. It
appeared 1n yesterday's newspapers.
There 1s already a dispute as to the
defimtion of ‘woirkmen’, who are con-
sidered to be workmen, who iz to be
recugniseq and all that. Are you
gownng to wait till again it matures
into a crisis and there 1s a crisis ageain
when the city will be plunged into
darkness agawn? Or, are you going to
take some positive steps to salve the
problem? Don't tell me that the Home
Ministry are to blame etc. So far as
we are concerned, Government is one
and the Cabinet is responsible. You
sit together and sort it out amongst
yourselves to see what steps should be
taken so that this kind of thing does
not occur again. This is the assur-
ance we want from you,

DR. K. L. RAO: The hon. member
is correct in saying that it is a joint
responsibility, I am not saying that
I am not to be blamed and somebody
else is to be blamed. On fechnical

matters, We do come in imme-
diately. If it is a matter of
management, a certain procedure

hes to be followed. DESU people,
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Corporation of Delhi, Ltd. Governor—
all of them are involved and we
cannot rush. If it is Badarpur power
station, I take the entire responsibility
for it. But here various organisations
are involved. Still, I entirely agree
within that we have to act together.
We are acting together ang trying to
do our best. Management of machines
is much easmier than management of
men. We have to find a way out. It
is a continuoug process. All the time
we are trying to do justice to all classes
of people engaged 1n the work., We
must study these things carefully. We
cannot rush in. So far as Delhi is
concerned, we are fully aware of the
difficulties the people are put to when
there is & power crisis. We only hope
that a similar situation will not come
again. We are having another Badar-
pur power station. Unless amul-
taneously all of them fail, Delhi should
not have any difficulty Still, we
cannot say it very positively. The
whole thing depends on the coopera-
tive effort of the workers, engineers,
supervisory staff. etc.
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DR, K. L. RAO: The then General
Manager, Mr., Cariapa, has been
granted leave andg has been relieved
yesterday.

I agree with most of the things that
the hon. Member has said. There is
some truth in what he has said. Re-
garding Yamuna river, it is a very
sacred river but, unfortunately, is
very heavily polluted in the limits of
Dethi. The result is that even for
bathing, it is becoming very difficult
indeed and the drainage that comes
from the Rajghat area is directly
causing trouble with the condenser, 1
inspected that on the 15th afternoon
for 2% hours. 1 went round the
whole area. One can see how the
sullage consisting of all types of
debris, a very black stuff, is directly
going into the intake of cooling water.

So far as the trouble with the con-
denser is concerned, I have already
instructed that we should design a
sedimentation tank separately and see
that this trouble does not arise at
least o far as the thermal station is
concerned. Beyong that, I also
that the matter should be taken

into Delhi city must be cleaned.

SHR! ATAL BIHAR! VAJPAYEE:
What about discontent amongst the
employees?
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Dr. X. L. RAO: I will not call it
‘discontent’. In regard to some pf the
grievances of workers, we are going
to have a meeting today. With re-
gard to grievances of the Engineers,
it is a separate thing that has got to
be looked into, Unfortunately, in this
country, we do not have one organi-
sation. We have got about 20 organi~
sations which are looking after
generation and distribution of power.
Therefore, it takes time before we can
sort out these muatters. But every
effort will be made to gee that justice
is done to various classes of people
engaged in the electricity supply.

SHRI PILOO MODY: Sir, I am
rather surprised that in the statement
considering the hardship that the
people of Delhi have suffered, there
ceems to be not one word of regret
at all. I find, the statement is even
apologetic for action. But there is no
regret for the inconvenience caused.

Another thing that surprises me is
that in the course of the statement
several things that have been said are
not the gubject-matier of discussion
at all. To quote just one, it says:

“A question has been raised
whether the shut-down of the
machines was the result of any
sabotage.”

I think, thig is merely a red herring
You talk about oabotage and the
people’s attention gets diverted. One
begins to feel that may be there was
some element of sabotage. To inject
something into explanations such as
this and then to go on to say that you
have appointed a committee, ete. to
look into it is, I think, drawing the
attention of the people away from
main facts.

The main thing that I can see in
this entire episode is that the per-
sonnel relations of DESU are bad.
This has now become, not an inter-
national phenomenon, as this Govern-
ment says, but certainly, a national
phenomenon. The pemonnel rela-
tions in all Government departments,
fn all governmental undertakings, are
bad and they are bag because there
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are structural defects in the manner
in which the Government operates.

To-day, for instance, the Minister is
going to meet the representatives of
the workers, Obviously, they are go-
ing to meet and exchange grievances.
The Minister will give hiz grievances
about the dhanda he got in the
Parliament as a result of the shortage,
ang the workers will give thejr grie-
vances about the shortage of pay and
working conditions that they have
been suffering from all this time. I
would like to know what the purpose
of such a meeting in. Is the Minister
in a position to sanction additional
salaries? Is the Minister in a position
to order elimination of certain dis-
comforts or other shortcomings in the
service conditions of these people?
Obviously, he is not.

Not only he is not capable of doing
it but if he takes his clder and senior
colleague, Shri Uma  Shankar
Dikshitji, along, he may still not be
in a position to satisfy the demands
of the workers  Then, what is the
point of this meeting? This is some-
thing that 1 ask you. I am sure these
workers are coming to this meeting
with high hopes and expectations that
something will come out of this meet-
ing You will say, ‘Yes, we will
consider it. we will consider it Their
hopes will again be broken because
weeks and weeks will pass without
any sort of relief or remedy to their
problerns, because it will go inlo the
inscrutable corridors of the Govern-
ment where it will be lait between
the Finance Ministry and the Works
& Housing Ministry, this Ministry
and that Ministry and his own Min-
istry and many other Ministries as
also the Home Minintry and then the
local secretariat of the Metiropolitan
Council and the Lt Governor and
what not.  Therefore, I think that
personnel relations will continue o be
bad in all the Government undertak-
ings till you bring in structural
changes. It ghould ba posiible, there-
fore, for the Minister before he goes
{o the meeting to say, 1 shall sanc~
tion this, I sanction that' For that,
he should have the prior authoeity of
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the Finance Ministry to go and nego-
tiate a settlement of this prohlem
once and for all. But this is not likely
to happen under the Congress regime.

The othey thing is sloppy main-
tenance. Acising out of the discon-
tent of the worker. comes is sloppy
maintenance. It i an ipso facto
result of bad personnel relations.
Therefore, I think that sumetaing
should be clone drastically to alter
this.

There are some technical malters, 1
would like to raise. The statement
says, ‘Thus, the total availability for
Delhi is 350 MW while the present
peak load is about 250 MW.” This,
according to me, gives you an excess
capacity of 40 per cent. But ihe last
sentence in the same para says,
‘supply and demand are vlose to each
sther and there is hardly any standby
for maintenance and repajr” As
a technical man and an engineer and
a scientist, to make such a statement
is, I think, agamnst the ethical code of
engineers and scientists,

DR. K, L. RAO: I will explain 1t.

SHR1 PILOO MODY: You should
have donc it in the statement itself.
Normally what 18 required is 20 per
cent standbv capacity. That is the
normal  planning need.  Therefore,
when you get 40 per cent to say that
this ig clewe to demand is not right.
Then he says, ‘The present crisis
started on the 10th August and lasted
tilt 14th Augus<t. During this period
the power supply from C Station
varied from nil to 45 MW.” Then I
waould like to know why he talk:
ahout the differences between the
General Manager and the technicians.
Why should there be differences?
They are both working for the same
purpose, to produce electricily and to
provide service “The grirvances of
the electricity workers were brought
to the notice of the Home Minister
and thi= matter was settleg satisfac-
torily.” Why only the Home Minister
can settle the matter saisfactorily.

Now coming to the main prohlem.
ihe Minister says, ‘I have gone and
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closely inspecled it. The condenser
i3 clogged with silt and all manner of
tmpurities of the river—the sacred
Jamuna, There is a simple method
by which this can be climinated and
this ig by providing a natural bed filt-
ration plant. It costs only a few
thousunds rupees. It goes through
various strata of large rocks to fine
sand uand this will eliminate the im-
purities «. water very easily and very
cheaply. By reversing the pumping
process you can very easily clean
the filteration bed. You ceriainly don’t
have 1o allow engineers and other
technical personnel of the plant to go
and clean the condensers etc. You
dont clean the end product. You
clear the original thing and it is al-
ways much cheaper to do that. There-
fore we have got to instal this natural
bed filiration plant. It is a very simple
method which can be very easily built
1 have onlv two other points to raise.

Then I come to the entire question
of recognition of unions. This is eo
fauity and politically invested that I
do not know why after so many years
we have not been able to adopt a
simple (nnugh procedure of having a
gecret ballot to recognise the unions
as per the result of secret ballot.

Then you come to essential services.
Essential services must to maintained
and nobodv should be excused for not
maintaining essential services. Those
who maintain essential services must
be put in a very special category, We
have said this in the past. During
the time of the all-India strike we
saig this So far as these essential
services are concerned, you must have
a very special sort of respongibility in
dealing with their grievances. If you
take one month or 2 months or 10
months to deal with ordinary work-
ers you must deal with these eesen-
tial services in the matter of a week
or in the matter of 10 days. This is
your special responsibility because
of the special work you are asknig
them to do.

MR. SPEAKER: Please conclude. 1
have told this to you a number of
times. This was discussed. in the
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{Mr. Speaker]
Committee a number of times. In the
House it was decided that this is not
meant for speeches, This is just an
opportunity to ask for clarification.
We have considered this a pumber of
times, The leaders have been asking
me not to give more than five
minutes, I do not know why you do
it every day I have been waiting for
your question sgince the last 15
minutes. .

SHRI PILOO MODY: Why should
he answer? 1 have not asked a ques-
tion....

MR. SPEAKER: You need not reply
if he had not asked a question.

DR, K. L. RAO: I would like to
clarify in regard to certain pomis
which the hon, Member has made, 1
would like to submit that I am ex-
tremely sorry and I offer my apology
to the entire nation, to my hon. friend
Shri Piloo Mody and the House and
the citizens of Delln for this strike
and the consequent absence of elec-
tneity. 1 really regret on behalf of
the whole organisation that such a
thing has happened, and we are very
sorry for it. We are fully conscious
of the responsibility. But when
things go beyond our control, you
cannot help it. The point which he
raised was about sabotage. I referred
to the sabotage question because in
the other House the question was
raised and 1 thought hon. Members
woulg be interested to know about
that That i3 why I mentioned about
it.

Regarding the other point which he
raised, the power consumed in the
month of Jwuary is 305 MW, It is
given in the statement. Also, every
year the power demand is increasing
by 12 per cent. By next January the
power demand will be 341 MW and
this figure in very close to the figure
of 350 MW ‘which i¢ our installed ca-
pacity. Thai is why I said, supply and
demand are very close, and there is
no margin  Actually we have to
depend by 1ext year, for meeting the
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power load, on Badarpur power
station,

I tully agree with the hon. Member
that maintenance of essential services
is very important, I quite agree with
him, I am very thankful for the sug-
gestiop made by him, that iz also what
I am thinking of.

MR. SPEAKER: It is a very un-
pleasant duty to ring the bell when
such a good speech was made by Shri
Piloo Mody. It i1 a very unpleasant
duty, Iknow; at the same time, I
have to do it.

o e w3 (ofearaT) : wodah
ot ¢ arr ¥ favarar adt wwd e 3AF
1w & T FTH w67 § | WA
faeeft 3 o figmr farorel a2 &Y T
WIS Y W wwET § | IR 24 63
wirr et oY Creet Frmelt Y nfige
mfy I8 Forelt et Ty AR ¥
e §8 T W gy ameft ) Qo I
w1 7 fRey oY 97 owzd g1 {1 Ay i
wfew g1 7% & AT I vAat wqn
WY w7 forar

T ATRE TR foFE A &
q@eT g W W @€ gt & wnd dw
gfga £ g1 ar fafeer o 13 &Y 8,
adY w7+ = & wiforw v @ )
7 AT UTY W TTACH BT GA FTAE |
O 719 qgA Y fea ar oY faey A
WY fwar v 1 & wraer g g e wfv-
T dx grav fafedt g g fafady
TR T T WA A WA
IgET areqee oq afy Frerer Ay § 7
wradw 421 € aw IAEY Ao wF, Ay
g 3% At ¥ | samfer B 3y

~ geive ¥ o6 o S & A %, o
wx faedwm 7 v, a9 3% qArA & fag
s e a w¥ At arw Y ol

vy, & oA § Farogrer worer fleqx

kanﬁqpﬁﬁmw@ql
mfe wewrlr oY sxveefrewn dor & Wy
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FLTH | Fg@d a8 § MLE ARATZ |
o1 Fare {F n§ arer gt § ag Gar
FET ZIIT AN GTATAT, HAAT AT FATE AT
FFL qZ T qF ST ;T AT 3 | RIS
T & AT A& AT FF TSR T&T FIAT
gl ;1T FT 7

DR. K. L. RAO: This is a continuing
problem and it goes on. We have got
to solve the problem. At Idikki we
were paying to the unskilled labour
Rs. 2-50 and due to constant demand
this was raiseq to Rs. 5—50. There is
a demand now for even further rise.
This goes on. Such demands go on
taking place from time to time accor-
ding to the circumstances. We have to
solve the problems as they arise
before violerice is restored to,

12.50 Hrs,

PAPERS LAID ON THE TABLE

NOTIFICATION UNDER DELIMITA-
TION ACT, 1972

THE MINISTER OF STATE IN
THE MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
NITIRAJ SINGH CHAUDHARY); I
beg to lay on the Table a copy of
Notification No. S.O. 367(E) (Hindi
and English versions) published in
Gazette of India dated the 2nd July,
1973 containing Order No. 3 of the
Delimitation Commission determining
the number of seats in the House of
the People allocated to the State of
Manipur and the total number of seats
assigned to the Legislative Assembly
of the State, under sub-section (3) of
section 10 of the Delimitation Adct,
1972. [Placed in Library. See No. LT-
5415/73].

Notification under Customs Act, 1962

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHTAGI): On
behalf of Shri K. R. Ganesh, I beg to
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lay on the Table a copy of Notifica~
tion No. G.S.R. 385(E) (Hindi and
English versions) published in Gazette
of India dated the 7th August, 1973,
under section 159 of the Customs Act,
1962, tcgether with an explanatory
memorandum. [Placed in Library.
See No. LT-5416/73]

AIRCRAFT (4TH AMDT.) RULES
UNDER AIRCRAFT ACT, 1934

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION DR. SAROJINi
MAHISHI): I beg to lay on the Table
a copy of the Aircraft (Fourth Amend-
ment) Rules, 1973 (Hindi and English
versions) published in Notification No.
G.S.R. 718 in Gazette of India dated
the 7th July, 1973, under section 14A
of the Aircraft Act, 1934 together with
an explanatory Note. [Placed in
Library. See No. LT—5417/73].

Staple Fibre Distribution Order under

Essential Commodities Act, 1955, a

statement and Notification under

Sprituous Preparation Conerol Act,
1955

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
A, C. GEORGE): I beg to lay on the
Table—

(1) (1) A copy, of the Staple Fibre
Distribution Order, 1972
(Hindi and English versions)
published in Notification No.
S.0. 5356 in Gazette of India
dated the 30th December,
1972, under sub-section (6)
of section 3 of the Essential
Commodities Act, 1955,

(ii) A statement (Hindi and
English versions) showing
reasons for delay in laying
above Notification.

[Placed in library. See No. LT-
5418/73].

(2) A copy each of the following
Notifications (Hindi and
English versions) issued
under the Sprituous Prepara-



